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Applications ‘or Setling up Cement
Factories in Rewa, Mandsaur and
Hoshangabad in M.P.

7541 SHRI SUKHENDRA SINGH:
SHRI HUKAM CHAND KACH-
WAL
SHRI DAYARAM SHAKYA:

Will the Minister of INDUSTRY be
pleased to state:

(a) total applications pending con-
sideration for setting up cement plants
in the State of Madhya Pradesh till
March, 1979;

(b) whether proposal of the State
Government for setting up such in-
dustries in Rewa, Rajgarh Mandsaur
and Hoshangabad District of the State
are pending consideration for a long
time; and

(c) it so, its progress till March
and his reaction thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI PRASAD YADAV): (a)
to (c). The following four applications
for grant of industrial licences for
manufacture of cement in the State of
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Madhya Pradesh are at different stagesof processing:

S1. No. Name of the applicant

Proposed Location Capacity

(in lakh tenres

1. M/s. Gwahior Rayon Silk Mfg. (Wvg.) Co., Jawad, Distt., Mandsaur , 8-00

Lid.
2. M/s. Modi Rubber, Lid Bhatapaia Distt , Raipur | 9:00
3. M/s. Delln Cloth and Gen. Mills Co. Ltd. Rewa Distt.,, Rewa 7° 00
4. Mys. Indian Ra,on Corp Ltd Hoshangabad Dastt , He- 5° 40
shangabad

“Uncontrolled Scandal in Controlled
Cloth”

7542. SHRI G. M. BANATWALLA:
DR. RAMJI SINGH:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government has seen
the press reports in the Blitz dated
the 24th March, 1979 under the head-
ing ‘Uncontrolleq Scandal in Control}-
ed Cloth’; if so, what; and

(b) whether Government propose
to jnquire into the matter angd 1f not,
the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI FRASAD YADAV): (a)
and (b). The Press Report appearing
in the Blitz of 24th March,
1979 contains criticcsm of new
controlled cloth scheme on the
assumption that textile mills have
been given a holiday from pro-
ducing controlled cioth and that con-
trolled cloth was not reaching the con-
sumer. With effect from 1-10-1978, in-
stead of putting statutory obligations
on each composite mill, production and
supply of 400 million sq. metres in a
year is to be maintained by procure-
ment on contractual basis, The price
for the consumer remains unchanged;
the consumer priceg are still way below
the costs of production even after tak-
ing into consideration the fall in prices
of cotton and therefore the question of
further reducing consumer prices of
controlled cloth does not arise.

While guidelines have heen issued to
State Governmants gbout gistribution

of controlled cloth, retail distribution
of controlled cloth and supervision
thereof ig their responsibility. Unless
there are specific instances of wrong
channelling of controlled cloth, it is
not considered worthwhile making any
inquiries into the matter.

WY, SEETT F @iFE wrea ™ w eaTg won

7543. st werewre YT A : 0w quin
AEY 9g TaTH A U7 HG 5

(%) = wfig s w1 foren aEAled
TSI R U WHE ST # e w fag
ASARAW ATHTL { TF NeqrT yrq gur §
afz gr, & ag %4 S gur ar , S

(@) ww a7 "avwre W wfafea &
o @ X § faew % o w87

U wwmeg § oo malt  (sft wmeat
e aew) (%) s (w) St gy ey
fore W= (wsw w2m) & WA & 8o Wi
o zq wfas wwwm ® UF @A qUA W
oqrfag w7 % fag Fo wrfaay W faew
=10 (dtfar) weaelt fro ¥ ow weaTa qrw
t | yemfaa @dz wdw ® &
a1 Wt drie farg 7 dAme gfctear

7544, S wwwww joom W ®T
wdm W ag ward o fgar wl@ fe oo





